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( b )  If s o ,  w h e t h e r  t h e  m a t t e r  h a s  b e e n  
investigated by now and if so ,  the outcome thereof; 
and  

(c) I1 not, the reasons for the delay and by when 
the matter is likely to b e  linalised? 

THE MINISTER OF FINANCE AND MINISTER OF 
COMPANY AFFAIRS (SHRI P. CHIDAMBARAM) . (a)  
Yes, Sir 

(b)  and (c )  The Central Bureau of Investigation 
(CBI)  is evaluating the evidence col lected durlng 
lnvestlgation for taking further decision. The matter 
is also bemg monitored by  the Supreme Court of 
I n d ~ a .  

Non-Bank ing  F inancia l  Companies 

4 2 4  SHRl VIRENDRA KUMAR SlNGH 

SHRl LALlT ORAON 

Will the M ~ n l s t e r  of FINANCE b e  p leased to 
slate 

(a )  whether non-banking f~nancia l  companies are 
!ncreaslng reapldly In lndla particularly In B ~ h a r  

( b )  whether the U n ~ o n  Government have spy 
study rogardlng the embezzlement of the deposlts of 
poor people by way of closing the companles under 
non-banklng sys?em 

( c l  whether  the  Reserve Bank of Ind ia has 
complied the l ~ s t  of nsn banking f~nancral companles 
and private llmlted companies operating all over the 
country, 

(d! 11 s o  the details thereof and 

1 0 )  the steps taken:proposed to he taken by the 
u o v e r n m e n t  to s a f e g u a r d  the  ~ n t e r e s t s  of the 
1rivestors7 

THE MINISTER OF FiNANCE AND MINISTER OF 
COMPANY AFFAIRS (SHHI P CHIDAMRARAM) {a )  
(r.1 and ( d )  Hosorvt? Bank cf indla (RBI\ has reported 
that, a s  per 11s n~al l i r ig IIS! the total number of non. 
banklng f~nanc ia l  cornpanles (NPFCsl  operating In 
India, and In the State of Rlhclr In parlicular during 
the period 1991 .IS496 IS as follows 
............. - ............................. .---,, .... . - -  
Year Number o l  flnanclal companies 

(ended March)  as per RBI's . . . . . . .  mailing . . . .  list .. ..... - - - ........ 
In lndb.  In the State of 

B ~ h a r  
. ,,-- .--.,.... ................ . --- . 

1991 25085 151 

1996 (approx ) 42800 325 
............. ..._._.. ...... __.___ ......................_........ ...... I..-- 

(b)  RBI has reported that it has not made any 
study regarding embezzlement of money o f  poor  
people by NBFCs by closure of their off lces. 

(6)  Proposals have been initiated to regulate the 
actlvitles of NBFCs more effect~verly. 

Indust r ia l  Growth Centre 

4 2 5  SHRl MULLAPPALLY RAMACHANDRAN 
Wil l  the Mln ls ter  of INDUSTRY b e  p l e a s e d  to  
state 

( a )  the steps taken fcr  s e t t ~ n g  up  industrial 
Growth Centres In Kerala partlcularly at Cannanore. 
and 

f b )  the reasons for delay in sett ing up such 
centres? 

THE MINISTER OF INDUSTRY (SHRl MURASOLI 
MAGAN1 ( a )  and ( b l  Under the Grow!h Centre 
Scheme 1588 Kerala has been allotted two growth 
centres for whlch the locations were lnitlally selected 
a? Shertallai In Alleppey distrlc! and Tellicherry In 
Cannanore district Ycw6ver In view of the d ~ f f ~ c u l t y  
expressed by the State Governmevt In acquiring the 
required land of abcu? 1000  acres for a growth centre 
a? one p lace due to the pecul lar  p rob lems l i ke  
d e n s ~ t y  o f  p o p u l a t i o n  ar,3 scarc i t y  of l a n d  
Government of India in March, 1992 acceded to thelr 
request and accorded approval for relocatcng the 
two centres allawing sp l~:~re locat~ons at 

( 1  i Alleppey.PathanamtP3~tta.  and 

The Scheme has l o  be implemented d u r ~ n g  the 
Vl11 Flve Year Plan period These two growth zentres 
are In an advanced stage c f  lmpiementatlon 

Totai Central assistance released so tar, towards 
them is Rs 11 5 2  crores The State Government has 
alsc released an amount of f is 11 7 4  crores towards 
these .two growth centres 

Changes i n  l n d u ~ t r i e s  af ter  
L ibera l isat ion Po l i cy  

4 2 6  PROF RASA S l N B H  RAWAT Will the 
Mlnlster of INDUSTRY be pleased to state 

( a !  the changes af fec led In Industries regardine 
qualitatrvely quantitat~vely and from the polnt of vlew 
of c a p l t a l  i n v e s t m e n t  af ter  i n t r o d u c t ~ o n  of 
Llberal izat~on P o l ~ c y  

(b) the total foreign c a p ~ t a l  invested In  Indian 
lndustr les after the ~n t roduc t ton  o f  L ~ b e r a l l z a t t o n  
Policy, 
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(c)  the policy regarding the Industrial growth in 
the country likely to b e  adopted by the Government; 
and 

(d )  t h e  ac t ion  p l a n  of the  Government  fo r  
promot ing the sma l l  cot tage and  medium scale 
industries and encouraging the feelings of 'Swadeshl' 
and self-dependence? 

THE MINISTER OF INDUSTRY (SHRI MURASOLI 
M A R A N )  : ( a )  a n d  ( b ) .  S u b s e q u e n t  to the  
Liberalisation Policy since 1991, various measures 
have  b e e n  t a k e n  w h i c h ,  in te r -a l ia ,  i nc lude  
de l i cens lng ,  au tomat i c  a p p r o v a l  for fo re ign  
co l labora t ions ,  s imp l i f i ca t ion  of p r o c e d u r e s ,  
ratlonalisation of Import and excise duties, etc. Since 
August  1991  t i l l  May 1 9 9 6 ,  2 5 . 7 8 1  lndus t r la l  
En t repreneur la l  M e m o r a n d u m  ( I  E . M )  i n  the  
del icensed sector  e n v i s a g ~ n g  investment of R s .  
5.04.782 crores have been flled and 4,679 foreign 
investment proposals envisaging Investment of Rs. 
71036.68 crores have been approved during this 
period. 

( c )  and  ( d ) .  Government  po l l cy  l o r  overa l l  
development ot industry, including small, medium 
and large scale Industries 1s constantly rev~ewed to 
make it more dynamic wlth the objectlve of making 
the  Ind ian  indus t ry  self  re l i an t  and  g lobal ly  
competetlve and to Increase Investment particularly 
in the prioritylcore sectors, including Infrastructure 

Customer Service o f  SBI 

427 SHRI RAMASHRAY PRASAD SINGH 
SHRI RAMESHWAR PATIDAR 

SHRIMATI SHEELA GAUTAM 

Wil l  the M l n ~ s t e r  of F lNANCE be p leased to 
state 

l a l  wk~ether lhe  State Bank of lndla propose to 
estabilsh a subsld~ary company for Issuing credlt 
cards and fcr  ~r r~prcvement  In its cusforrier servlce 

(t) 11 so the details thereof, and 

ccj !he spe:lllc measures proposed to be taken 
by the S!ate eank of l n d ~ a  to Improve ~ t s  custcmer 
SerVIce In small !owns and rural areas7 

THE MlFilSTER OF FINANCE AND MINiSTER OF 

COMPANY AFFAIRS fSHRI P CHILAMBAHAM, ra) 
and (b, State Ear~k  of i n d ~ a  has reported tt,at the 
p roposa l  tcr set up  a s u b s l d ~ a r y  1s under  ~ t s  
consldera!l5r1 arid de!alIs t t ,erefcre w ~ l l  be worked 
cut after a f l r~a l  dec~slon has been taken thereon 

f c ,  State Ear\k o f  l r ~ d l a  r ~ a s  repor ted  that  
~rnprovernen! In cus!r,rrer stirdice 1s be~r lg  brought 
about oC an o n - 3 o 1 y  t a s ~ s  I ~ I  a! \  branches of the 
SBI slfuafed at metro urban Sem~-urbari  and rural 
centres The Yank has further stated thal teams of 
sfinlor o f l lcers  frorr ~ t s  Local  Head G f f ~ c e s l f o n a l  
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Offices Regularly visit branches to assess t h e  ex- 
tent of implementat ion of Bank's instruct ions for 
providing better customer service and  corrective 
act ion is taken wherever necessary. In  addit ion, 
Central Office Inspection Team(s) while carrying out 
inspect ion end audit  of branches,  also examine 
quallty of customer service obtalnlng there at and 
suitable remedial measures are taken. 

[English] 

Expor t  of Cement  

428 .  D R .  KRUPASINDHU 6 H Q I  : Wi l l  t h e  
Minister of INDUSTRY be pleased to state 

(a) whether any target has been f ~ x e d  for export 
of cement during the Eighth Plan; 

( b )  i f  s o ,  the  de ta i l s  thereof  a longwi th  the  
achievement made so far; 

( c )  whether target can be achieved with the 
present pace of export; and 

(d) if n o t  the steps taken to achleve the target7 

THE MINISTER OF INDUSTRY (SHRI MURASOLI 
MARAN) (a )  and (b )  While no speclflc target for 
export of cement durmg the Eighth Plan has been 
flxed, export of cernent~cllnker has been Increasing 
during the last few years, except In 1995-96 when 
there was a decllne malnly due to hlgher demand In 
the domestic market The year-wise export of cement1 
clmker 1s as under 

Year M ~ l l ~ o n  Tonnes 

( c )  and ld )  Do not arlse 

Ind ia ' r  F i n a n c l r l  S y r t e m  

429 SHRl BANWARI LAL PUROHIT Will the 
M!nlsfer ot FINANCE b e  pleased to slate 

(a)  whether the survey conducted by the Polll lcel 
and  E c o n o m ~ c  Rlsk C o n s u l l a n c y  L lmrted h a v e  
described Indla's financial syslem at 10th posll lon In 
the world as reported In Statesman dated May 22,  
1596 

9 
(b)  11 so. the facts and reacllon of the Government 

thereto, and 

I c )  tho steps takeniptoposed to b e  taken by the 
Government to Improve \he fmanctal system o l  the 
country? 


